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Junior Civil Judges - Tronsfers ond Postings of Junior Civil Judges - ORDERS
- rssuEb.

NOTIFICATTON NO" 382-8. sPL. DATED:26.04. AOl g 
"

The High Cour^t mode the following Tronsfers and Postfngs of
Junior Civil Judges:-

The Junior Civil Judges, mentioned in Column Number ? ore tronsferred
ond posted to the stqtions mentioned ogoinst their norne,s in Column Number 3.
Further, the officers mentioned in column number 2 ore directed to hondover
chorge of their post(s) and olso the posts which they hove been holding in
full Edditionol chorge, to fhe officers mentioned in Column Nurnber 4 of the
corresponding row, os directed he,reunder, ond get ihemselves relieved ond
proceed to their new stotions ond toke chorge of their respective posts ond
olso the posts which his/her predecessor is holding full odditfonal chorge,
from the officers mentioned in Column Number 5.

i No : o:3:::':Y:?. i 'osrED 
As 

_ 11l11ol -_ i 
oF Hrs/HER Posr 

I- 
I _ oF It{E OFFTCER I Hrs/HER pOsT rO j rnom

I 
I 
sri M.Kosi Viswonadha I speciol Judiciol I ri naar. Junior I rv nUat. Junior

I nchory, I Mogistrore of Firsr civit Judse, i ciril Judce.i ?--.-t-.- -,-.,r T I ^t | ^, I -r ' I - 
- --J-'

Acnory, I Mogistrote of First , civil Judge, I civil Judge,
Junior civil Judge, Alur, r closs for Roilwoys, I ndoni. ! 6untur.
Kurnool District, I Guntur i Ilsu,rrwurvrrnrLt, I t9Uflluf. 

I I iI I (post kept vacont) 
II r ":""':l i_ i _l

I 
s.i P.s.V.e.K;iihno 5;i i F;r Junior civil Judge, Addt Junior civit 

1 
Addt. Junior civit 

ITejo, , t'lorsopur, , Judge, Bobbili. I luag., Norsapur, II l:Jo, , Norsopur, , Judge, Bobbili. I Judge, Norsapur, i

i 
Prl. Junior Civil Judge, i West Godovori Disrrict. I i ii I Bcbbili, Vizionogorom VICE Smt, A.Sunitho i t i

i lDrstrict I Roni,rronsferred I i i

i f 
Junior Civil Judge, i Armokur, j fuUgu, i .fuag", Kovur, 

i

Royadurg, Anonthopurom I Nettore Distric.f I Kolyondurg. j ru"llo.*,District.
District. (post kepr vocont)

lAs" C.Horipriyo,
Addl. Junior Civil Judge,
Hindupur, Ancnthopurom
District.

Addl. Junior Civil
Judge, Amolopurom,

Eqst Godavori Districf
VICE.Sri il.Povon

Kurnqr, tronsferred.

irl. D';.i;fr-d
Sassions Judge,

Hindupur.

$ri M.Pavon

Kumor.

I

I

I

i --
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On relief ,
Sri AA.Povon Kumor,
Addl. Junior Civit
Judge, Amolopurom,
Eost Godovori District

Prl. Junio. CiUf .fuag",
Amolopurom, Eost
Godovori District

(post kept vocont)

Will regulorly
ossume chorge os
Prl. Junior Civil

Judge,
Amolopurom,

which post he is
holding fuil

odditionol chorge.

Addl. Junior Civil trudge,
Kodiri, Anonthopuram
District.

VI Addl. Junior Civil
Judge,6untur

(post kept vocont)

Prl. Junior Civil
Judge, Kodiri.

II Addl. Junior
Civil Judge,

6untur.

Sri K.Nqrendro Reddy,
Prl. Junior Civil Judge,
Penukondo, Anonthopurom
District

II Addl. Junior Civit
Judge, Sottenopolli,

Guntur District
VICE Ms. p.Sonthi

tronsferred.

Addl. Junior Civit

Judge,
Penukondo.

Ms.P.Sqnthi.

frls. P.Sonthi, ff Addl.
Junior Civil Judge,
Sottenopolli, Guntur
District.

Prl. Junio" Cirif .fual",
Sottenopolli,

Guntur Districf
(post kept vocont)

f Addl. Junior
Civil Judge,

Sottenopolli.

Sri V.Vijoyo Kumor
Reddy,

Junior Civil Judge,
Polomoner, Chittoor
District

Addl. Junior Civil
Jud9e,

Chilokoluripet,
Guntur District

VICE Sri T.Vosu devon,
tronsferred.

Addl. Junior Civil
Judge, Pungonur.

Sri T.Vosudevon.

Sri T.Vosudevon,
Addl. Junior Civil
Judge, Chilokoluripet,
Guntur District.

Prl. Junior Civil .luagr",
Chilokoluripet,
Guntur District

(post kept vocont)

Will regulorly
ossume chorge os
Prl. Junior Civil

Judge,
Chilokaluripet,

which post he is
holdiry fuil

odditionol chorge.

Addl. Junior Civil Judge,
Gur azalo, Guntur D istrict

Smt. T.Jyothsno Devi, Addl. Junior Civil
Judge, Peddopurom,

Eost Godqvqri District,
VICE

Smt. Ch.Sunondomma,

transf erced.

Prl. Junior Civil
Judge Mocherlo.

Smt.
Ch.Sunondommo.

Addl. Junior Civil
Judge, Peddopurom,
Eost Godovori District,

Smt. Ch.Sunondommo, Prl. Junior Civil .luagq
Peddopurom,

Eqst Godovori
District

(post kept vocont)

Will regulorly
ossume chorge os
Prl. Junior Civil

Judge,
Peddopurom,

which post she is
holding full

5.

6.

7.

8.

9.

10.

1,,

I 12.



I Addl. Junior Civil
Judge, Sottenopolli,
6untur District

Sri P.Srinivos,
Junior Civil Judge,
Komolopurom. Kadcpo
District.

Junior Civil Judga,
Pothikondo, Kurnool
District.

Junfor Civil Judge,
Pothopotnom, Sri kokulcm
Distrfct.

On relief, 
;

_ _ _--_., 
i

Smt. K.Soradomba. 
i

Rent Controller-cum-fV
Addl. Junior Civil
Judge-cum-X Addl.
i{.i4., Visokhopotnom.

Kum. L,Annopu.nos.i, 
*-

Prl. Junior Civil Judge,
Anokopolle,

Visakhopotnorn Disfrict

Ads. Soke Jyothi,
Junior Civil Judge,
Srungovaropukodo,

Vizionogorom Distnict

Smt. K.Sarqdo,
Prl. Junior Civil Judge-
cum-Judicial rlAogistrote
of First closs,

Parvathipurom,
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Junior CivilJudge,
Prothipadu,

Eost Godavori District
(post kept vccont).

II Addl. Junior
CivilJudge.

Sattenopolle,

Prl, Junior Civil

Judge,
Pithopurom, Eost

6odavori
. District.

Judge,
Chodavorom.

Visokhopotnom

District.

District.

Addl. Junior Civil
Judge, Chodovorom,

Visakhopctnqm District
(post kept vccont)

r Addl. Junior,i;if-
Judge, Adoni,

Kurnool Districf
(post kept vucant)

Prl. Junior Cfvil Frf ,"funiorCioii

I

:

Judge,
Proddcfur.

II Addl. Junior
Civil Judge,

Adoni.

t7.

Rent Conf roller-cum*f V
Addl. Junior Civil

Judge-cum-X Addl.
M.M., Visokhcpotnom

VTCE

Smt. K.Sarodombo,

tronsferred.

Prl. Junior Civil

Judge-curn-
lietr"opoliton
Itagfstrote,

Visakhopotnom
(post kept vocont)

Speciol Judiciol
lllogistrcte of First
Closs, Excise Court,

Mochilipotnom,
Krishnq District

(post kept vocont)

Junior Civil Judge,
Aluru,

Kurnool District,
VICE Sri M.Kosi

Viswasnodha Achory,
tronsferred.

.luai.ioi Adil;;;[;i
First Clnss, poderu.

Visokhopotnom Disirict
(posf kept vocont)

Addl. Junior Civil
Judge,

Parvothipuram.

Prl. Junior Civil
Judge,

Chodovarom,

Visokhopatnom

District.L District
l

Prl. Junior Civil
Judge, Adoni.

Kurnool District.

She shqll hqndover
chorge of her post

lo Junior Civil
Judge,

Narcsonnopet.
Further she sholl

hsndover charge of
the post of Junior
CivilJudge, Kottur
which post she is
holding f AC ta

Junior Civil Judgc,
Amadolovaloso.

I Addl. Junior
Civil Judge,
Anokopolle.

5mf.
K.Sarodambo.

rrr Addl.
.Iunior Civil

Judge,
Visakhopatnom.

i

rtrtochilipotnom, 
i

Krishno District.

i

I

II Addl. Junior i

I

Civil Judge, j

Junior 6ivil
Judge,

Kothovqlqsq.



//4//

21, Sri D.Vijoyo Sorodhi

Roju,

Prl. Junior Civil Judge,

Tonuku, West Godovori

District

Prl. Junior Civil Judge,
Norsoroopet,

6untur District
(post kept vocont)

I Addl. Junior
Civil Judge,

Tonuku.

Junior Civil

Judge,

Vinukondo,

6untur District

22. Smt. A.Sunitho Roni,

Prl. Junior Civil Judge,

Norsopur, West Godovori

District

II Addl. Junior Civil

Judge, Norsoroopet,
6untur District

(post kept vocont)

Addl. Junior Civil

Judge, Norsopur.

II Addl. Junior
Civil Judge,
Sottenopolli,

6untur District.

23. Smt. M.Vijoyo Romeswori,

II Addl. Junior Civil

Judge, Bhimovorom, West
Godovori District

Addl. Junior Civil

Judge, Porvothipurom,
Vizionogorom District

VICE 5ri C.Modhubobu,

transferred.

I Addl. Junior
Civil Judge,
Bhimqvorom.

Sri C.Modhu

bobu.

24. On relief ,

Sri C.lrtodhubabu,
Addl. Junior Civil

Judge, Porvothipurom,
Vizionogorom District.

Prl. Junior Civil Judge,
Parvafhipurom,

Vizionogorom District,
VICE Smt. K.Sorodo,

tronsferred.

Will regulorly
ossume chorge as

Prl. Junior Civil

Judge,
Porvothipurom,

which post he is
holding full

odditionol chorge on

tronsfer of Smt.
K.Sorodo.

25. Smt. 6.V.L.Soroswothi,

Formerly Junior Civil

Judge, Noidupet, Nellore
District (under

suspension), who is

reinstoted in to service
after revocotion of her
suspension.

Prl. Junior Civil Judge,
Avonigoddo,

Krishno District
(post kept vocont)

Addl. Junior Civil

Judge,
Avonigoddo,

Krishno District.

26. 5n Muzeeb Posopolo

Syed,

Junior Civil Judge,

Kuppom, Chittoor
District.

Junior Civil Judge,
Venkotogiri,

Nellore District.
(post kept vocont)

Addl. Junior Civil

Judge, Pungonur.

Prl. Junior Civil

Judge,6udur,
Nellore District.

27. Smt. N.Rodhiko,
Speciol Judiciol
Mogistrote of First Closs,

Excise Court,
Vizionogorom.

I Addl. Junior Civil

Judge, Tonuku, West
Godovori District VICE

Sri K.Sivo Shonkor,
tronsferred.

Judiciol
Mogistrote of

First Closs,

Speciol Mobile
Court,

Vizionogorom.

I Addl. Junior
Civil Judge,

Tonuku.

28. On relief ,

Sri K.Sivo Shqnkor,
I Addl. Junior Civil

Judge, Tonuku, West
6odovori District.

Prl. Junior Civil Judge,
Tonuku, West Godovori

District, VICE Sri
D.Vijoyo Sorodhi Roju,

tronsferred.

Sholl regulorly
ossume chorge os

Prl, Junior Civil

Judge, Tonuku,

which post he is
holding full

odditionol charge
on tronsfer of Sri
D.Vijoyo Sorodhi

Ro'iu'
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The officers mentioned in Column Number 4 will be in full Addl. chorge of
the post(s) mentioned in column Number z, unfil further orders.

NOTE; 1. All the officers shall get themselves relived from their prasent posts
on or before 30.04"2Q19 ond join in their new posts on or
bef ore 07.05.2019 without foil,

2. The Officers viz., Sri B,Kiron Kumor, Ms. 6.Hsripriyo, Smt, K.Aruno,
Sri K.Narendra Reddy, Sri V,Vijayc Kumor Reddy, Smt. T.Jyothsno
Devi, 5ri V.6opolo Krishno, 5ri P.Srinivos, Smt. K.Bhorgovi,
Kum" S.Moni, Kum" L.Annopurnosri, Ms. Sake Jyothi, Synt. K.Sorodo,
Sri D.Vijoyn Sarodhi Raju, Smt. A.Sunitho Roni, Smt. M.Vijaya
Romeswori, Sri Muzeeb Posopolo Syed ond Srrt. N.Rodhiko cre not
entitled to draw tronsfer grontldisturbonce sllowonce, transfer T.A.

ond other consequenfiol benefits since those officers ore
tronsferred to the present stotions at their raquest.

3. fn cose, the officers from whom they hove fo take charge or to whom
they have to hqndover chorge, dre on lesve or obsent for ony other
reCIson, the concerned Prl. Disfrict ond Sessions Judge, sholl moke
alternotive orongements, intirnof ing the some to the High Court.

4. All the officers who ore under orders of trsnsfer ore hereby
directed to inform fhe High courl the dote of reliet in fhe previous
post ond the dote of joining in the new post with in seven doys from
the dote of joining in the new post.

5. The Order ploced in the High Court-p Websitg. hrp://hc.op.nic.in ond

fhe downlooded copy from the web sita is volid for relieving and

loining duty. 
,€84

REGT5TRAR GENERAL 7
To

1. The officers concerned.
?. Ichorge Officers concerned.

3. The Prl. Secretory to Hon'ble the Acting {hief Justice and Personol Secretorfes
to Hon'ble Judges (for plocing bef ore their Lordships kind perusol).

4. The Ragistror 6enerol, ond other Registrors, High Courf of Andhra Pradesh.
Amarovcf i-

5. The Registrar, f.T-cum-Centrol Projecf Coordinotor. High Court of Andhro
Prodesh, Amorovati. (with o request to direct the concerned to uplood the
proccedings in the High Court's \ilebsita)

6. The Secretory to Government, Law (L.A & J - SC"F), Deportment, Government of
Andhra Pradesh. Amorovothi,

7. The Member Secretory, Andhra Prodesh Stote Legol Services Authority.
Amarovati.

8. THE PRL. DISTRICT AND SESSIONS JUD6ESI
Anonthcpurom, Chittoor, Eogt Godovqri of Rojornohendrovorarn, 6untur, Kodopo,
Krishno of Mochilipotnom, Kurnool, Nellore, Prqkosom ot Ongole, Srikqkulom,
Visokhopotnom, Vizionogorom, snd West Godqvori at Eluru.
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THE I ADDL. DISTRTCT JUD6E5:
Anonthopurom, chittoor, Eost Godovori of Rajomohendrovorom, 6untur, Kodopo,
Krishno ot Mochilipotnom, Kurnool, Nellore, prokosom of ongole, srikokulom,
visokhopotnom, Vizionogorom, ond west Godovori ot Eruru.

The Poy qnd Accounts Officer, Andhro prqdesh.

THE DrsTRrcT TREA5URy OFFICERS: (with o reguest to communicote thesome to the concerned Sub-Treosury Officers)
Anontopur, chittoor, Kokinodo, 6untur, Kodopo, Mochiripotnam, Kurnoor, Nelore,
ongole,Srikokulom, visokhopotnom, Vizionogorom, ond Eruru.

THE SECTION OFFTCERS:-
(o) B.section, (b) D.rr section, (c) Vigilonce cell,(d)E.section (e) work Review

cell, (f) o.P. cell, (9) D.Budget, (h) Enguiry ceil (i) computer section, (J) speciorofficers section, High court of Andhro prodesh, Amorovoti.

10.

11.

t2.


